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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JAB

Jabaipur, this the 23rd day of April, 2004

Original Application No. 328 of, 2004

Hon'bla Mr. MadsnMohan, Judicial Member

Shri K.L. Balkrishana Shetty
son of Shri Laxman Shetty,

Aged 37 years,

R/o Village Gandhipura,
Gavanahalli,

District-Hassan, Karnataka
Presently R/o Military Hospital
Jabalpur(M.P.)

(By Advocate - Ku. P.L. Shrivastava)
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permission to withdraw this 0OA.

applicant to approach the proper forum.

SKM

VERSUS

Union of India, Through
Its Secretary, Ministry
of Defence, New Delhi.

Commander
Military Hospital,
Jabalpur.

Commandeant,
Military Hospital, Jabalpur.

Colnel
Military Hosptial, Jabalpur.

ORDER (ORAL)

The learned counsel for the applicant seeks
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Permission is granted.

The OA is dismissed as withdrawn with a liberty to the
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(Madan Mohan)

Judicial Member



